Year.2.0. 0. mnl q”

Wt u'ﬁ\‘\d*ﬁ?w .» son/daughter/wife of £t C\‘O\Ulﬂ\k\\TP\M
fﬂ sged... - L years, belonging toBiheve. %Slﬁhﬂw&,..&m})&&*&cu&:ﬂﬁ
of et
(4 0cr service and presently working as®fE! C"La'&&‘fdmt of Be oy \UO\\-\P\,isa\s\xe\, E

»‘%"H give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Detalls of movable assets

(Assets In joint name indicating the extent of joint cwnership will also have to be
given)

5r. ‘Deseription Selif | Spouse Dependant-1 | Dependant-z | Depandant-3 |

Ho. Name(S] Nama Mame Etc. Name
C}T‘ (i} | Cash QQGGO/—- Lot
s {ii) | Depasits In r ' e

Banks, Financial gB"&"""/F NiL

W Institutions And Al N{p. Ny L
/ Non-Banking
blMM { ! Flnancial

0 Companies ,

20 ':{' —l “(ill} Bt}nds, T 3 iy 1 :
g Debenturesand @ ' ¢ . i
12,2 24 Shares In NiIL N”—- N1 L NIL Al

- companies | i
? I {Iv} | Other financlal
Institutions, . ' ¥ i '
NSS, Postal INAP S Ny L ML NI L Ny L

Savings, LIC
Policies, etc

"(v) | Motor Vehices

detalls of i ¢ = 5 |
Ertake. etc.) NiL Mk ML Ny L NI
(vl) | Jewellery (glve ' d i i
il |oo (rm . N ¥
wegntand |l | M| ORIE [ M | NV
value)
{vli) Gth:r assets, . . L . \ | . 'L~
such as values \ 5 \ \1
of claims / ML M A PR
| interests i

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent an the income of the

employee,
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[Note: Propérties in joint ownersl

wip indicating the extent of joint ownership will

institutions and government dues:-
[Noie : Please give separate details for each item)

also have to be indicated]
sr. | Description Soif | Spouse | Oepandant-1 [ Dependant-2 Dependant-3
Nao. | Nama(S) Harme Mame Ete. Nama
' (i) TAgricuttural Land Un -
- Location(s) LV \ ; ' \
- Survey number(s) faxy) ¢ N L : \
- Extent (Total iw? \ Mt AL ML 3
measurement) P
-Current_market value an@ =
(i) | Non-Agricultural Land I '
- Lacation(s) N LI t N‘ ) ‘
- Survey number(s) 1L} T g o
- Extent (Total i ful My L ML
measurament)
-Current market value
(i) | Buildings (Commercial
and rasidential)
Location(s) . . . 5 .
- Survey /door \
number(s) Mkt AL ML AL ML
- Extent (Total
measurement)
- Current market |
value
() | Houses / Apartments, uncivy) ‘ ‘ i :
L et E ’\’ 2
| - Location(s) pouse N1L N L I N L
- Survey /daor ‘ g
number(s} Rarbuyy ;
- Extent (Totai Ban
measurement) u“.,m
- Current market Mo e
value up ik i >
(v) | Others (such as . y \
interest in property) | 'L ML FIAS ik il
(2) I give herein below tha details of my liabilitles / overdues 1o public financial

Sr.
| N

Deagcription

Hame & address of Bank /
Flnancial Institutions{s} /
epartment ()

s

(a)

(i} Loans from Banks

o
SBivid

an menelaX 3 sand

100

Amount gutstanding as

QI coiasasrisanpbpiadsin -

0/=0v
{

(i1} Loans from financial
institutians

(i} Government Dues:

i (a) dues to gepartments
' dealing with government
accommadation

il

LY

My =

(b) dues to departments
dealing with supply of

IR

l\\*\ L

| water

(c) dues to departments
dealing with supply of
electricity i

NARE

My

[ESSERE



(-

(dy dues to departments .|

deallng with telephones M L H\ Lm

(e} dues to departments 3 X

dealing with government

transpert {including M1 L My

$ aircraft and helicopters) L

{f} Other dues, If any MY L N; 5
(by | (1) Income Tax including e :

surcharge [Also indicate L

the assessment year uplo -2 .

which Income Tax Return AZIPR 333 Gz

flled. Give also Permanent

Account Number {PAN}]

(il) Wealth Tax [Also . '

indicate the assessment ML N E

year upto which Weaith

Tax return filed.] Sin =

{lii} Sales Tax [Only in X w)

case of proprietary NI Ak

 business] % ’ TR

(iv) Property Tax NI N gty
C.  Psrsonal Detall
GPF/CPF/PRAN No. - PISBLA \\52.
Gender g E ™m | {M/F)

Bl tw i g
e Einn Egl CHERL (OD/MMIYYYY)
Class/Group g £

: {&/B/C)
Cadre e I _Bi'\\ow Legd s Rativia eiggenly 9.3 >Pp ¢ 2 crktandant]
{(Full ame e.g. B.A.S.-Bihar Administrative Service,
3.%,5,- Bihar Secretariat Service eic, |

Home District i Kus he N ager- U P

I hereby deciare that the above details are true to the best of my
knowledge and belief,

----------------------

Signature i%\’ch .
Name of Employee: %“\4\\?)‘"@\{‘3'-"

Designation D‘r'f"flc'& Fes H*“d* ht &

Department:. Rinar. vidhan, Sabhey, Podna

Plaase sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in praserited format,



